




E-Committee,Supreme Court of India .

ECT-012-2020-“eCourts Services and CIS 3.2”

(DAY -1    - (1.30 hrs)

S.No Session Subject

1 30 min ➢  ROLE OF STAFF AS GAME CHANGERS .

➢ OVERVIEW OF RECENT ADVANCEMENTS OF ECOURTS PROJECT

➢ Efiling, Epayments, Nsteps,ICJS, Viirtual courts, E-seva Kendras, Others 

➢  NEED OF THE HOUR

➢ Complete and accurate date entry in CIS.

➢ Data health card statistics- a matter of concern.

➢ To achieve more accuracy of CIS Data

➢ Importance of Complete and accurate data entry.

➢ To make Delay reasons entry compulsorily

2.  1 hrs UPDATED FEATURES OF CIS 3.2.

➢  Delay Management menu

➢  Case wise delay.

➢  Bulk delay status.

➢  Delay dash board.

➢  Delay reason/closure.

➢ Pre trail

➢  FIR

➢  Remand

➢  Bail

➢  Release

➢  Pre trail application.

➢  Bail/remand orders.

➢  Pre trial order uploading.

➢  Summary /Charge sheet



E-Committee ,Supreme Court of India .

ECT-012-2020-“eCourts Services and CIS 3.2”

(DAY -2   - (1.30 hrs)

S.No Session                                               Subject

1.  1 hrs Efiling.

➢  Efiling of case at efiling portal.

➢  Advocate becoming a registered user.

➢  Party in Person becoming a registered user.

➢  Admin-Staff role at efiling portal.

➢  Approve the Registered user.

➢  Check and Approve the efiled Case.

➢  Send the case to CIS .

➢  Efiling -consume data at CIS.

➢  Scrutiny and Taking on file in CIS.

2. 30 min ➢ Appeal filing.

➢  Vertical integration of lower court data.

➢  Saves the data entry in appellate court.



 E-Committee ,Supreme Court of India .

ECT-012-2020-“eCourts Services and CIS 3.2”

(Day -3 - (1.30 hrs)

S.No Session                                               Subject

1.  1 hrs Nstep :

➢ Process Generation

➢ Generating auto summons.

➢  Uploading /Publish summons

➢  summon print and acknowledgment print.

➢  List of summons

➢  Process status monitoring

➢ Warrant auto generation.

➢  Generating arrest warrant.-steps.

➢  Upload /publish option.

➢  Warrant print and acknowledgment print.

➢  Warrant status monitoring

➢ Nstep app and service through process server.

2. 30 min ➢ Importance of Masters in CIS,

➢ Unification exercise,

➢ Mapping Police station and Act for ICJS,

➢ State Act Codification.

➢ Year end initialization


